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GOVERNMENT OF INDIA
CENTRAL 'BOARD OF DIRECT TAXES

NEW DELHI, the 3. .

NO TIFIC ATION
INGOME= TAX)

NO % L LF N0 o261/11/75-ITJ¢t In exercise o. the powers conferr
ed by sub-section (1) of Section 122 of the Incometax Act,
1961(43 of 1961) and all other puwers enabling it in thils
‘behalf, the Centrel Board & Direct Taxes hereby make the
following furth.exr amendments in the Schedules appended to i
its Notification No.748 (F.No.261/7/74~ITJ} dated the 10th
Octbex) 1974, as amended from time to tim : '

1, The figure, bracket, letters and words 7} ITO A~
Ward, Sagar” appearing against the AAC, Special

A sl §o tiin £t A Range, Jabalpur, at S .No.5, under Col. No.3, shall
24 Lo, T be re-numbered as "7),8) :95 and 10)% respectively
S Kt ?x;;'-vw “« -4  and serially.

Paveids Vg gy g U
/ ' 2, Against AAC, Jabalpux Range, Jabalpur (S.JNo.6)

ff',‘:" '""“j’ 3‘-,&_‘_“_1:/. Sl .,/.é,-w there shall be gdded the following under Col.No.S.

o | < 725)IT0 A-Ward, Sagar®
3. Against (S1.No.4) there sball be added the follows
"dng undexr Col. No.3 @

#II.ITO, Salary Circle, Bjjopal®

2 ¥here gn IT Circle, Ward or District oxr part
thereof stands transferred by this Notificatiom from one
Range to another Range appeals arising out of assessmnts
made in that TP Circle, Waxd ¢r District or part thereof
and pending immediately bsfmwe the date & this Notificat
before the AAG of the Range from wham that IT Circle Ward
or District v part thereof 1s transferred to and dealt wi
by the AAC of the Range to whem the sald Circle, Ward or
District or part thereof is {ransferred,

This N?tification shall take effect from 1=-7=1975.

Unbxr Secrstary, Central Board ofDirect Taxes.

Explanatory Note.

The amendment has been mgde with a view to ensure
equitable distribution of work load between the AACs
Special Range & Jabalpur Range, Jabalpur hmkmmax becau”
of the creation one new office gt Bhopal Viam. the I’g‘ .
Salary Circle, Biopal. | _ o
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